Filing under clause (ca) of

Name of the corporate debtor: Calchem Industries (India) Limited;
Date of commencement of CIRP: 25-09-2019;
List of Creditors Updated on: 20/12/2021

b.

(2) of

13 the IBBI

Process for Corporate Persons) Regulations, 2016

Annexure

(Amount in %)

Summary of claims received Summary of claims admitted Amount of . . .
" N Amount of claims not Amount of claims under | Details in o
SINo Category of creditor ) " clain Remarks, if any
claims admitted verification Annexure
No. of claims Amount No. of claims| Amount of claims admitted

| [secured finandial creditors belonging to any class of o o o o o o o 1
creditors

2 Unse.cured financial creditors belonging to any class of 0 0 0 0 0 0 0 2
creditors

3 Secu‘red f\nanclav\ creditors (other than flnanclal 1 42,33,25,369.00 1 42,33,25,369.00 0 0 0 3
creditors belonging to any class of creditors)

4 Unsecured financial creditors (other than financial 0 0 0 0 0 0 0 4
creditors belonging to any class of creditors)

5 Operational creditors (Workmen) 0 0 0 0 0 0 0 S

6 Operational creditors (Employees) 0 0 0 0 0 0 0 6

7 Operational creditors (Government Dues) 4 6,72,47,180.75 1 92,21,611.00 0 5,80,25,569.75 0 7

g |Operational creditors (other than Workmen and 9 1,80,73,787.52 9 1,40,20,396.00 0 40,53,391.52 of s
Employees and Government Dues)

9 Other cred\.tors, if anY, (other than financial creditors 0 0 0 0 0 0 0 9
and operational creditors)

TOTAL 14 50,86,46,337.27 1 44,65,67,376.00 62078961.27




Anne;

xure-1

Name of the corporate debtor: Calchem Industries (India) Limited;
Date of commencement of CIRP: 25-09-2019;
List of Creditors Updated on: 20/12/2021

List of secured financial creditors belonging to any class of creditors

(Amount in X)

Details of claim

Details of claim admitted

received
Amount of Amount of any Amount of Amount of
Sl. No. [ Name of creditor . Amount covered| Amount | Whether X contingent | mutual dues, that |  claim not claim under | Remarks, if any
Date of | Amount | Amount of claim | Nature of by security coveredby | related % of voting claim may be setoff admitted verification
receipt | claimed admitted claim N share in CoC
interest guarantee | party?
Total 0 0 o 0 [ o




Annexure-2
Name of the corporate debtor: Calchem Industries (India) Limited;

Date of commencement of CIRP: 25-09-2019;

List of Creditors Updated on: 20/12/2021

List of unsecured financial creditors belonging to any class of creditors

(Amount in X)

Sl. No.

Name of creditor

Details of claim received

Details of claim admitted

Date of
receipt

Amount
claimed

Amount of claim
admitted

Nature of
claim

Amount
covered by
guarantee

Whether
related
party?

% of voting
share in CoC

Amount of
contingent
claim

Amount of any
mutual dues, that
may be setoff

Amount of
claim not
admitted

Amount of
claim under
verification

Remarks, if any

Total




Annexure-3

Name of the corporate debtor: Calchem Industries (India) Limited;

Date of commencement of CIRP: 25-09-2019;
List of Creditors Updated on: 20/12/2021

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in %)
Details of claim received Details of claim admitted Amount of Amount of any Amount of Amount of
sl. No.| Name of creditor - Amount covered Whether | contingent | mutual dues, that | claimnot | claim under | Remarks, if any
Date‘ of Amount claimed Amoum?f claim Nature of claim by security Amount covered by related | of Ymmg claim may be setoff admitted verification
receipt admitted y guarantee share in CoC
interest party?
1 [Bank of Baroda 11-10-2019 42,33,25,369.00 | 42,33,25,369.00 |Secured 42,33,25,369.00 42,33,25,369.00 [No 100 0
Total 42,33,25,369.00 | 42,33,25,369.00 423325369 423325369 100 [




Annexure-4
Name of the corporate debtor: Calchem Industries (India) Limited;
Date of commencement of CIRP: 25-09-2019;

List of Creditors Updated on: 20/12/2021

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in %)

Details of claim received Details of claim admitted
Amountof | Amount of any . .
Amount of claim not | Amount of claim under
sI. No. Name of creditor Amount | Whether contingent | mutual dues, that . o Remarks, if any
Date of Amount of claim 9% of voting Jai be setoff admitted verification
" Amount claimed Nature of claim | coveredby | related claim may be s
receipt admitted share in CoC
guarantee party?
Total - - 0 - 0 0 0 0




Annexure-5

Name of the corporate debtor: Calchem Industries (India) Limited;
Date of commencement of CIRP: 25-09-2019;

List of Creditors Updated on: 20/12/2021

List of operational creditors (Workmen)

(Amount in X)
Details of claim
N Details of claim admitted
Name of received
R Amount of Amount of any Amount of Amount of
authorised Name of work . . " .
Sl. No. representative, if man Whether | % of voting contingent | mutual dues, that claim not claim under | Remarks, if any
P ’ Dateof | Amount | Amount of claim | Nature of related | share in CoC, claim may be setoff admitted verification
any receipt | claimed admitted claim 3 | 4
party? | if applicable
Total 0 0 0 0 0 0 0 0




Annexure-6

Name of the corporate debtor: Calchem Industries (India) Limited;

Date of commencement of CIRP: 25-09-2019;

List of Creditors Updated on: 20/12/2021

List of ployees)
(Amount in X)
Details of claim received Details of claim admitted
Name of
R Amount of Amount of any Amount of R
authorised Name of R Whether | % of voting N N Amount of claim N
Sl. No. P Date of Amount Amount of claim contingent | mutual dues, that claim not e Remarks, if any
representative, if Employees Nature of claim | related |share in CoC, N N under verification
receipt claimed admitted N N claim may be setoff admitted
any party? | if applicable
Total - - 0 0 0 0 -




Annexure:

7

Date of commencement of CIRP: 25-09-2019;

List of Creditors Updated or

List of operational creditors (Government dues)

Name of the corporate debtor: Calchem Industries (India) Limited;

(Amount n %)

Details of Claimant

Details of claim received

Details of claim admitted

Amount of | Amountofan¥ | ot of claim ot | Amount of claim under .
sI.No.| ] Amount covered| Amount | Whether | % of voting | contingent | mutual dues, that o more Remarks, f any
Department Government pate of Amount claimed Amount of claim bysecurity | coveredby | related |sharein Coc,|  ©laim may be setoff
receipt mitt Y share i Coc,
interest | guarantee | party? | if applicable
T o of CGST & Cx, Raigad State Government 19.08-2020 922161100 92.21611.00 | Unsecured o o[no o o o o
Claim submitted
) after approval of
tesolution plan
by CoCie
d tate Government 12102001 161738 - |unsecured 3 ofno o o 13 161,73, 131020
Claim submitted
S after approval of
tesolution plan
by CoCie
Maharastra Sales Tax Department tate Government 0810201 389942512 - |unsecured 3 o[no o o 13 9,94,251 131020
Claim submitted
. after approval of
tesolution plan
by CoCie
Maharastra Sales Tax Department tate Government 0810201 28,57,861.25 - |unsecured o ofno o 0 0 285786125 131020
Total 672471807 92.21.611.00 0 0 0 o o 50255697




Annexure-8
Name of the corporate debtor: Calchem Industries (India) Limited;

Date of commencement of CIRP: 25-09-2019;
List of Creditors Updated on: 20/12/2021

List of operational creditors (Other than Workmen and Employees and Government Dues)

(Amount in %)

Details of claim received

Details of claim admitted

Amountof | Amount of any 5 .
Sl = N Amount of claim not Amount of claim under .
No. Nama of creditor pate of Amount of claim Amount covered | Amount | Whether | %of voting | contingent | mutual dues, that admitted verification Remarks, if any
. Amount claimed " Nature of claim bysecurity | coveredby | related [shareinCoc,| claim may be setoff
receipt admitted ! o
interest guarantee | party? | ifapplicable

1 |Sandeep Darooka(Bidar Alco|12-10-2019 22,23,957.00 15,43,059.00 | Unsecured ] 0| No ] ] 0 6,80,898.00 0
2 |A.J.Coal Put. Ltd. 12-10-2019 21,15,180.00 14,42,246.00 | Unsecured ] 0| No ] ] 0 6,72,934.00 0
3 |M/s Shree Shakti Coal Corpo|12-10-2019 16,10,469.00 12,84,762.00 | Unsecured ] 0| No ] ] 0 3,25,707.00 0
4 | Ocean Petrochemicals 12-10-2019 49,12,230.00 35,58,486.00 | Unsecured (] 0| No [ [ 0 13,53,744.00 0
5 | Mahalaxmi Minchem Private|15-01-2020 28,23,399.00 20,58,339.00 | Unsecured (] 0| No ] ] 0 7,65,060.00 0
6 __|Shri Sajian K. Chokhani(Kesh|11-01-2020 3,95,271.52 68,901.00 | Unsecured (] 0| No [ [ 0 1,26,370.52 0
7__| M Stone Private Limited 30-01-2020 27,63,471.00 27,63,471.00 | Unsecured (] 0| No ] ] 0 - 0
8 | MJ Micro Mineral & Chemic|30-01-2020 6,10,726.00 6,10,726.00 | Unsecured (] 0| No [ [ 0 - 0
9 | DBL Ventures Private Limite(25-10-2019 6,19,084.00 4,90,406.00 | Unsecured (] 0| No ] ] 0 1,28,678.00 0
Total 1,80,73,787.52 1,40,20,396.00 (] 0 L] L] 0 40,53,391.52 0




Name of the corporate debtor: Calchem Industries (India) Limited;
Date of commencement of CIRP: 25-09-2019;
List of Creditors Updated on: 20/12/2021

Annexure-9

List of other creditors (Other than financial creditors and operational creditors)

(Amount in X)
Details of clail ived Details of claim admitted
ctalls of cloim recelvef ctals o Ac aim admitte 3 ry Wheth Amount of Amount of any Amount of | Amount of claim
Sl. No. Name of creditor Date of . Amount of claim Nature of mount co\'lere mount ether contingent | mutual dues, that claim not under Remarks, if any
N Amount claimed N N by security covered by | related . . e s
receipt admitted claim N claim may be setoff admitted verification
interest guarantee party?
Total - - 0 0 0 0 -




